¥ Oral Answers

RAJYA SABHA

Tuesday, the 3rd August, 1982/the 12th
Sravana, 1904 (Saka)

The House met at cleven of the clock.
Mr. Chairman in the Chair,

ORAL ANSWERS TO QUESTIONS

Governinent accommodation te class HI
civilian employees

*34]1, SHRI KALRAJ} MISHRA:

SHRI PYARELAL
DELWAL: i

Will the Minister
pleased to state:

KHAN-
of DEFENCE be

(a) the number of Class III civilian
employees in the three services who have
been provided with Government accom-
modation and what is their percentage
with reference to the total employees in
that category; and

(b) whether the existing rules to pro-
vide accommodation t3 at least 20 per
cent of civilian employeces have been
complied with, and if tof, what are rea-
sons thercfor?

~ THE DEPUTY MINISTER IN THE

3 -MINISTRY OF DEFENCE (SHRI K, P.

“ SINGH DEO):; (a) A statement show-
ing the number of quarters constructed
for class Il civilian employees of the
Air Force and Navy is attached. (See
below) Information with regard to the
Army and Defence civilians ,posted in
Services Headquarters in New Delhi who
have been provided with accommodation
by the Ministry of Works and Housing
is being collected and will be laid on the
Table of the¢ House,

(b) Existing Government orders autho-
rise construction of quarters for all classes
of civilians upto 15 per cent of their autho-
rised strength at selected stations. This
authorisation is being made good in
phases, subject to the availability of

*~ funds,

+The question was actually asked on
the floor of the House by Shri Pyarelal
Khandelwal.
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to Questions 2

Statement

Government accommodation to Class 111
civilians emplovees of Air Force and
Navy

AIR FORCE: A total of 379 quarters
for class III civilians have been provided
and the accommodation satisfaction is
8.21 per cent.

NAVY: A total of 2422 quarters for
class IIT civilian employees have been
provided and the accommodation satisfac-
tion is 10 per cent.

WFAAREATAE |

SHRI K. P, SINGH DEO: Sir, 1 have
mentioned that the information available
is for the Navy and the Air Force. At
the short time available we could not col-
lect the figures for the Army, which is
being collected. As you know, Sir, the
Army is a very big organisation and we
Have to take some time to collect the
information from the various units which
are spread all over the country and this
will be laid on the Table of the House
when it is available. As far as the units
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are concerned, till date in Delhi Canton-
ment there are 666 units, in Jabbalpore
109, in Calcutta 210, in Pune 80, in
Allahabad 29, in Hyderabad Golconda 39,
in Lucknow 246 and in Bombay 389
units,

Sir, as far as the Defence civilians are
concerned, it is not a condition of ser-
vice that accommodation will be provi-
ded, as in the <case of the uniformed

personnel.
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SHRI K. P. SINGH DEO: Firstly,
1 have already said that the information
is being collected; I never said that I did
not have the information. I am sure the
hon. l&ember would not be satisfied
with incomplete information. So, we
woulq like to give the Member the full
information. It will take some time.

As far as the units are concerned, 1
would submit that I will give the figures
of the money that we are going to
spend. ...

ot areETe WTHATN: FIAT 78 9916
??mﬁmi‘aﬁa‘ HE TR

MR, CHAIRMAN: The number of
the houses that you have constructed so
far.

[ RAJYA SABHA ]

to Questiong 4

SHRI K. P. SINGH DEQO; 1[I gave

figures for civilian employees in answer

to question No, 1, that....

st aTAe §TEAT: T oad A"
1 oy fegd #aw aq & g7

SHR! K. ‘P. SINGH DEO:
given these figures and 1 will give the
figures which the hon. Member is ask-
ing for in the second question. For civi-
lian employees of all classes in the three
services this year, we are going to spend
Rs. 8 crores and 7 lakhs. For the army,
it is Rs. 7.68 crores; for navy it is Rs.
3.85 crores. Last year the figure was,
for the army Rs. 3.66 crores for the navy
it was Rs, 65 lakhs and airforce, Rs. 3.24
lakhs and the total comes to Rs, 4.34
crores. . ..

MR. CHAIRMAN: They are not ask-
ing about the money; they want to know
how maay houses have been constructed.

SHR1 K, B, SINGH DEO: Number
of houses will depend on the place where
they are constructed. Some units may
cost Rs. 65,000, some units may cost
Rs. 1.20 lakhs and some wunits may cost
Rs. 1 lakh. So, it is very difficult to say
the number of units. ...

st wreATy ¥ eTAT: 71 @1 P
f&as mE TR A g’

SHR1 K. P, SINGH DEO: 1 will
collect the information and lay it on the
Table of the House.

MR. CHAIRMAN: 1 think jt is bet-
ter you collect the information about the
number of houses,

SHRI NIRMAL CHATTERJEE:
What are the physical targets?

MR, CHAIRMAN: The information
you have sought, will be laid on the Table
of the House. That is all.

I have

.
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MR. CHAIRMAN: Break-up of the
houses; not breaking the houses, but the
break-up.

SHRI K. P. SINGH DEO. Sir, as I
mentioned earlier, Defence civilian emp-
Toyees do not, as a matter of right, get
accommodation. It is a matter of rela-
xation that Governmeng took a decision
in 1970 that in hard stations where rents
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to Questions 6

are high and accommodation is not
readily available, upto 15 per cent may
be given and for that, the availability of
funds should be the guiding factor.

As far as the servicemen are concern-
ed, they have various percentages of
satisfaction which is to be fulfilled and
the Government is stepping up the in-
vestment and allotment for building ac-
commodation for thes: personnel, For the
JCOs and equivalent, the satisfaction
is 100 per ceut; for NCOs and equiva-
lent; it is 50 per cent; for ORs, the satis-
faction if 15 per cent. I will give you
the figures. Sanction for residential ac- -
commodation for al] classes of uniformed
personne! in 1979-80 was only Rs. 39
crores. In 1980-81, Rs, 46 crores. In
1981-82....

MR. CHAIRMAN: If I may say so,
the amouny means nothing, They want
the number of houses.

-

SHRI K. P. SINGH DEO: 1t is very
difficult. . ..

MR. CHAIRMAN: Put it on the
table of the House. Pur the information
on the Table of the House.

Question No. 342.

Losses suffered as a result of Textile
strike in Bombay

#3472, DR. SHANTI G. PATEL:?¥

SHR1 RAMAKRISHNA
HEGDE:

Wwill the Minister of COMMERCE be
pleased to state:

(a) whether Government have asses-
sed the losses suffered in terms of wages,
production and export earnings as a re-
sult of the textile strike in Bombay; and

iThe question was actually asked on
the floor of the House by Dr. Shanti G.
Patel,

@Previously Starred Question No. 202;
transferred from the 22nd July, 1982.
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